Annexure-4
Name of the Corporate Debtor: VIRAS WSP LIMITED ; Date of Commencemant of CIRP: (2,02.2022; Ust o5 on 16.02.2022
Unsetured Flnancial Creditars {ather than financlal creditors befenging to any class ef cregitorsh
Date of Claim received Datalls of Clalms Adrmiltted A
matint of Amount of any mutual dues,| Amountefcialm | Amaunt of Clalm
SINo.{ Nome of Creditor Amount of <lalm |Amount covered by  [Amount covared by % ofvoting sharain | contingent ! Remarks, [f any
b i 3
ateofrecelpt |Amount Clalmad admitted Nature of dlaim cocurty interest guarzntaa Whather refated party? cat dlalm that may bo set of not adntltted | under Verlfization
Bima davi jindal PROMOTER
H 16-02:2092 91362089 91363088|UNSECURED  |N/A N/A vES o ML NA Nfa o SHAREHOLDER
3| Agganwal Prop. 16-02-2022 2023284 O|UNSECURED NJA MN/A fila] 1) NIL NIA NJA 2023284 MAIL SENT ON 22 FEB
3] Rashl Bansal 16-02-2022 620672 388000 UNSECURED NfA N/A YES 0 NiL [Lf2Y NfA 232672 MAIL SENT QN 22 FEB
TOTAL waaoquam_ 51751089, WA N/A 1] 0 N/A 2] 2255956
|Nate s List o craditors 15 sulifect to revisien/further verificalion on subsequent recelpt of further Information/ detatlsfrecords |_ §% “- .




